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THE DEPUTY CHAIRMAN: That is 
exactly what I am saying. To decide 
whether a newspaper should be permitted or 
should not be permitted, we have a 
procedure in this country. If a newspaper 
makes a wrong statement, you have a 
lawyer who is a Member of your party and 
he will support you and me too. There is a 
procedure laid down for it. You do not have 
to fight the editor.  
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A  wrong  message should not go out. 

RE:     KILLING     OF     FIVE     

DALIT PERSONS OF A FAMILY IN 

BHOJPUR  BIHAR 


